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Date: 4.10.2018

CORRIGENDUM

TO THE NOTICE DATED 10.10.2017

REGARDING VACANCIES FOR THE POSTS OF
PERSONAL ASSISTANTS / STENOGRAPHERS ON CONTRACT BASIS

This is with reference to the Vacancy Notice dated 10.10.2017 for the five posts of
Personal Assistants/Stenographers on Contract Basis. All the candidates must note that the

requirement of written test comprising of one paper in English Laneuage (Essay, Grammer and

Translation) has been done away with, Accordingly, following changes have been made in the

Vacancy Notice dated 10.10.2017:-

In the Mode of Appointment, the text appears as:

(¢) Mode of Appointment: Eligible candidates will be required to appear in a written
test comprising of one paper in English Language (Essay, Grammer and
Translation). Those candidates who are declared successful in the written test shall
be required to appear in Skill Test in English Shorthand (speed of 100 w.p.m.) and
Type Test in English on Computer (speed of 40 w.p.m.), and shortlisted candidates
who are successful in the written test and alsc qualify the Skill Test in Shorthand and

Type Test will be called for interview.

This should be read as below:

{¢) Mode of Appointment: Eligible candidates will be required to appear in Skill Test
in English Shorthand (speed of 100 w.p.m.) and Type Test in English on Computer
{speed of 40 w.p.m.), and shortlisted candidates who are successful in the Skill

Test in Shorthand and Type Test will be called for interview.
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